\ 2221 TEM NO. 22 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Cvil Appeal No(s). 5960/2014
VI JAY @ VI JAY KUVMAR M SHRA & ANR. Appel | ant (s)
VERSUS
DI NESH CHANDRA AWASTHI & ORS. Respondent ( s)
(with appln. (s) for deletion of the name of respondent and office
report)
Date : 03/10/2016 This appeal was called on for hearing today.
For Appellant(s)
M R N. Par eek, Adv.
M Pavan Kumar, Adv.

For Respondent (s)
M Aum Mangal asserry, Adv.
M. Praveen Swarup, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Application for del etion of t he nane of r espondent no. 4
is yet to be listed bef ore t he Honé&#39; bl e Judge in Chanbers.

Awai t orders.
Li st again on 28.11.2016.
( PAWAN DEV KOTWAL)
Regi strar



